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been taken. These include surprise checks in
corruption-prone areas by special jquads and
senior  officers of the  Corporation,
occasionally also with the help of the CBI,
streamlining of rules, regulations and
procedures, review of performance of
officers" to -weed out those of doubtful
integrity and delegation of greater powers to
disciplinary authorities to enable taking of
speedy action against delinquent officials.

Making compulsory ISI marking for goods
to be purchased by the Government

991. SHRI D. B. CHANDRA GOWDA:
Will The Minister of FOOD AND CIVIL
SUPPLIES be pleased t, state:

(a)i whether Government hav, decided to
make ISI certification mark compulsory for
goods to be purchased by the Government;

(b) whether ther, is a proposal to put ISI
certification marks compulsory on some of
tbe goods; ana

(c) if so, the details thereof and what steps
Government propose to take to ensure that the
items would be of better quality after certifica-
tion?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND
MINISTER OF STATE IN THE MINTSTRY
OF FOOD AND CIVIL SUPPLIES (SHRI
AJIT PANIJA) : <a) No, Sir. However, it has
been decide” that Diectorat, General of
Supplies & Disposals/Department of Supply
will contract only for ISI marked goods
wherever such goods are offered; in case ISI-
marked goods are not available, ISI
specifications have to be strictly adhered to.

(by while, as on date 108 items have
already been brought under compulsory
Certification Marks Scheme of ISI, there ar.
proposals to extend toe compulsory scheme to
a few more items.

(c) Some of the additional items proposed
to be brought under com-
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pulsory Certification Marks  Scheme of

ISI ar, a, follows:—

(1) Synthetic Detergents;
(*2) GLS Lamps;

(3) Plywood,

(4) Surgical Implants;

(5) Clinical Thermometers;

(6) Hydraulic Brake Fluids;
(7) Domestic Electrical Appliances:
(B) Infant Milk Powder.

When articles are brought under compulsory
ISI  Certification Marks Scheme, the
manufacturers ar, required to ensure that such
articles manufactured by them conform to

prescribed by-the
KI. If ensures better quality of the products
after certification.

wifww grwent & P wor w
JIEE giAT

992 .} wmwEh gETE araw ;v
T oft 7% O 1 FO HTO Fa

(%) w1 77 §9 7" f& qowmm &1
Tt ® PAU smawes aifTw  Tewow
ot @ ft afe s @ fgal o av-
oy qET g T @ qafe W W
A FAT AW B PRT TATE A T2F
oy o1 7 7 ; At

(%) afz ar, o Peafe ¥ gure &
® Pau @ sefAEY W W oswE
g

wz Wit (= 7= Pey)
AR ETEECERT (FTvTOr @ .
for @gz, a@fer, oeas  Fur
ﬁwm)ﬁwﬁrhwhmw

fevmdt (Tampr?, o)  @waEy,

@) =wa-



